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qUfersTe & ThrfAT
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€. 1764] 7E Reeft, SRATE, AT 10, 2026/9 20, 1948
No. 1764] NEW DELHI, FRIDAY, APRIL 10, 2026/CHAITRA 20, 1948
o ST yTHfas 49 w=Aeg

S feeeft, 8 urdier, 2026

FT.3M. 1833(37).—Fa T ALHTT I AK(Zd | Ig ATFeTF TAd 2rav g 3 vt oF St aiarg &
forn Regram Yaferm wiaiee forfiee g gifeear gmE (afemm &) aeaereT A sy
e ;

T Fea T TLRTT I UHT GTSIATS STEST foraT, ITE sve 157 § feegre & o & o ag
AALTF TAIT gIaT ¢ 1o UHT G | ST =7 § UG TLAT § A10d g Y S|H I arsaars &g
ST T ST &, STANT o STERTT T TS (AT ST ;

qA: AT, Frald ALY, TSI T @A qeddred (4 § START & STIFR FT 3T5i)
asrferfaae, 1962 (1962 &1 50) FiT &7 3 FT ITLTT (1) T T&T ARAT HT TIRT Fd g4, 39 I(H §
ITANT % ATAHTT T ST FLA o 37T AT T IO FIAT G

FTE =AF, ST I A=t | afvia G & Raag g, 39 aria F St =5 sifeg=mm & 15 s
F TSI T T FTET0T AT T ITesd FT &F SATAT 8, THW (&7 F Fae 7 F = qreverzy e

2582 GI/2026 (1)
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ST o T 39§ ITENT F AT F TSI F g ¥ g AT, gTeadT ¥ ITHEE qTedereH
TS, RegedT™ T2erad RO fefHee, I I fiT ITHA, 3o, $g 94, & T T 4 07,
ST, q2aT 49T, 97 713104 T forfed 9 § srerT 97 9T

SRR
S sigeT T qfRrT ST

w9 . HYSTT T A7TH TS TR . uilil
- NP R | sAlP S e THIE | TS HaX s | e CLl
TR Hex
1 2 3 4 5 6 7 |8 9
1 | AW | FIAW | Remad-77 RSM 61 00 | 00 | 80
17 00 | 01| 98
2 | FEAW | FAE | For THAOM-95 | RSM 576 00 | 00 | 38
605 00 | 00 | 58
613/728 | 00 | 00 | 57
614 00 | 00 | 31
3 | FIE@E | FAAE TZHT-80 RSM 53 00 | 00 | 41
350 00 | 00 | 03
454 00 | 00 | 18
570 00 | 00 | 12
572 00 | 00 | 11
664 00 | 00 | 37
687 00 | 00 | 30
1507 00 | 00 | 37
1508 00 | 00 | 35
1518 00 | 00 | 56
354 00 | 02| 70
135 00 | 03| 14
LRSM | 1522/1607 | 00 | 03 | 55
510/1585 | 00 | 00 | 69




[T &% 3(ii)]

HILT =T TSI AT

1 2 4 5 6 7 8 9
4 FIIAT AHUTH-78 RSM 160 00 00 80
367 00 00 83

5 FIIT HIZ-85 LRSM 38/687 00 00 37
6 FIIAT H@r-87 LRSM 724 00 00 10
285 00 00 28

830 00 04 10

332/762 00 00 97

465/1 00 00 50

279/756 00 04 03

7 FIIAT =rr-67 LRSM 140 00 00 05
151 00 00 10

118 00 00 48

101 00 00 31

99 00 00 06

98 00 00 15

8 FIIAT TATHIL-65 LRSM 1042 00 00 45
1041 00 00 25

783 00 00 60

811/1128 | 00 02 95

811/1129 | 00 02 88

811/1133 | 00 02 55

811/1134 | 00 00 84

811/1131 00 00 15

811/1132 | 00 02 00

811/1136 | 00 03 18

811/1137 | 00 01 65

811/1107 | 00 00 50

811/1123 | 00 01 96
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1 3 4 5 6 7 | 8| 9
811/1122 | 00 | 03 | 29

811/1121 | 00 | 01 | 08

811/1127 | 00 | 01 | 85

9 FIITT ZE-61 RSM 53 00 | 00 | 96
1277 00 | 00 | 18

10 FAAL | qremFRTEr-62 | LRSM | 498/790 | 00 | 00 | 05
498/791 | 00 | 04 | 07

11 ESLl 2103 RSM 2541 00 | 04 | 01
2536 00 | 03 | 61

2523 00 | 01| 06

2475 00 | 00 | 05

LRSM 2642 00 | 01| 93

2646 00 | 02 | 16

2641 00 | 01| 15

2521 00 | 01 | 42

2522 00 | 00 | 05

2637 00 | 01 | 52

2636 00 | 01| 80

2513 00 | 00 | 15

2634 00 | 02| 70

2635 00 | 00 | 12

2510 00 | 03| 90

2628 00 | 02 | 74

2629 00 | 00 | 60

2643 00 | 00 | 96

12 ESIL ST 42™-102 | LRSM 1637 00 | 00 | 35
1647 00 | 00 | 20

1652 00 | 00 | 30




[T &% 3(ii)]

HILT =T TSI AT

1 2 4 5 6 7 8 9
1607 00 | 00 | 36

1497 00 | 00 | 05

1486 00 | 00 | 20

1402 00 | 00 | 50

1403 00 | 00 | 20

1394 00 | 00 | 10

1397 00 | 00 | 10

564 00 | 00 | 05

570 00 | 00 | 17

488 00 | 01| 65

438 00 | 00 | 45

447 00 | 00 | 20

370 00 | 00 | 32

442 00 | 00 | 15

13 ESLA) FHTE1-99 LRSM 375 00 | 00 | 20
315/1112 | 00 | 01 | 90

389 00 | 00 | 14

14 ESLG] FITST-08 LRSM 618 00 | 00 | 34
616 00 | 00 | 70

614 00 | 00 | 15

243 00 | 00 | 15

232 00 | 00 | 50

119 00 | 00 | 16

82 00 | 00 | 48

8 00 | 00 | 17

220/3160 | 00 | 06 | 02

15 EELL] TITAATEN-61 LRSM 1242 00 | 00 | 32
682 00 | 00 | 20
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1 3 4 5 6 7 8 9
308 00 | 00 | 50

148 00 | 00 | 06

108 00 | 00 | 50

35 00 | 00 | 15

16 EEIL) FETCSAIT-62 LRSM 677 00 | 00 | 58
661 00 | 00 | 44

404 00 | 00 | 27

395 00 | 00 | 16

225 00 | 00 | 46

167 00 | 00 | 19

170 00 | 00 | 27

158 00 | 00 | 61

159 00 | 00 | 05

108 00 | 00 | 16

107 00 | 00 | 25

106 00 | 00 | 09

78 00 | 00 | 16

17 ESLL fSrFTT =19 LRSM 23 00 | 00 | 66
18 =T AfeeaTeT-18 LRSM 824 00 | 00 | 50
19 =T HqTair-17 LRSM 148 00 | 01 | 30
20 TS TATET-16 LRSM 233 00 | 00 | 33
21 =T zhe-15 LRSM 193 00 | 00 | 30
22 =T FEan-13 RSM 1792 00 | 00 | 24
734 00 | 00 | 12

727 00 | 00 | 14

569 00 | 00 | 14

382 00 | 01| 39

663 00 | 00 | 36




[T &% 3(ii)]

HILT =T TSI AT

1 2 3 4 5 6 7 | 8] 9
708/2089 | 00 | 00 | 80

572/1960 | 00 | 00 | 54

327/1922 | 00 | 01 | 36

23 ESiL T | ErEr THEa-12 | LRSM 2700 00 | 00 | 35
2680 00 | 00 | 10

2860 00 | 00 | 51

2557/2860 | 00 | 03 | 01

2700/2759 | 00 | 01 | 89

24 ESIL =T g -11 LRSM 509 00 | 00 | 52
488 00 | 00 | 49

436 00 | 00 | 17

448 00 | 00 | 46

447 00 | 00 | 57

25 | TAHAY | WAL | geEmE-75 | LRSM 234 00 | 00 | 72
87 00 | 00 | 24

110 00 | 00 | 05

321 00 | 00 | 05

448 00 | 00 | 30

26 | TAMEAY | TEAEIAT | oqmaHEeE-70 | LRSM 692 00 | 00 | 77
694 00 | 00 | 15

27 | UHATHAY | ATATEAT FT-69 RSM 2280 00 | 00 | 10
2133 00 | 00 | 15

1414 00 | 00 | 41

1214 00 | 00 | 50

1215 00 | 01| 00

1216 00 | 02 | 00

370/2376 | 00 | 00 | 70

370 00 | 00 | 60
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1 2 3 4 5 6 7 8 9

370/2377 | 00 00 50

377 00 02 30
195 00 00 70
166 00 00 27

3 00 01 05

LRSM 2377 00 03 56

2376 00 02 70
28 KIEILRES TATEAT FreTAaRI-67 LRSM | 1877/2018 | 00 04 00
932/2115 00 03 30

1871 00 00 10
815 00 00 35
951 00 00 15
975 00 00 20
980 00 00 75
987 00 00 40
29 RIEIEER RIEIEER Ie-59 LRSM 200 00 00 20
30 qATHAL qATHAL TEITET-60 RSM 632 00 01 09

31 KIEILRRS TATEAT HH<IZ-61 LRSM 593 00 00 23

502 00 00 20

[T, . 3M2-12030/2/2022-31312-1/3-44834]
T FA ATH, A< q=F

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 8th April, 2026

S.0. 1833(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
for the transportation of LPG, Haldia — Panagarh (West Bengal) Pipeline should be laid by Hindustan Petroleum
Corporation Limited.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in the land under which the said pipeline is proposed to be laid at Bankura District
in West Bengal State, which is described in the Schedule annexed to this notification.

Now, therefore in exercise of the powers conferred by sub-section (1) of section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which the copies of the Gazette of India containing this notification are made available to the general public, object in



[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 9

writing to the acquisition of the right of user therein for laying of the pipeline under the land to The Competent Authority,
Haldia-Panagarh LPG Pipeline Project, Hindustan Petroleum Corporation Limited, Government of India Enterprises,
Ullas, Kundu Bhavan, TAAV07, P.O.Jotram, Purba Burdwan, Pin 713104.

SCHEDULE
District: Bankura State: West Bengal
Map Area
SI. No| Police Station Block Mouza & J.L No. | Publication| Plot No. Sq.
Type Hect| Are Mitr
1 2 3 4 5 6 7 8 9
1 Kotulpur Kotulpur Diachapri-77 RSM 61 00 00 80
17 00 01 98
2 Kotulpur Kotulpur Bel Pushkarini-95 RSM 576 00 00 38
605 00 00 58
613/728 00 00 57
614 00 00 31
3 Kotulpur Kotulpur Padma-80 RSM 53 00 00 41
350 00 00 03
454 00 00 18
570 00 00 12
572 00 00 11
664 00 00 37
687 00 00 30
1507 00 00 37
1508 00 00 35
1518 00 00 56
354 00 02 70
135 00 03 14
LRSM 1522/1607| 00 03 55
510/1585 | 00 00 69
4 Kotulpur Kotulpur Laugram-78 RSM 160 00 00 80
367 00 00 83
5 Kotulpur Kotulpur Fatepur-85 LRSM 38/687 00 00 37
6 Kotulpur Kotulpur Mukha-87 LRSM 724 00 00 10
285 00 00 28
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1 2 3 4 5 6 7 8 9
830 00 04 10
332/762 00 00 97
465/1 00 00 50
279/756 00 04 03
7 Kotulpur Kotulpur Dingal-67 LRSM 140 00 00 05
151 00 00 10
118 00 00 48
101 00 00 31
99 00 00 06
98 00 00 15
8 Kotulpur Kotulpur Balarampur-65 LRSM 1042 00 00 45
1041 00 00 25
783 00 00 60
811/1128 | 00 02 95
811/1129 | 00 02 88
811/1133 | 00 02 55
811/1134 | 00 00 84
811/1131 | 00 00 15
811/1132 | 00 02 00
811/1136 | 00 03 18
811/1137 | 00 01 65
811/1107 | 00 00 50
811/1123 | 00 01 96
811/1122 | 00 03 29
811/1121 | 00 01 08
811/1127 | 00 01 85
9 Kotulpur Kotulpur Hati-61 RSM 53 00 00 96
1277 00 00 18
10 Kotulpur Kotulpur Malakarpota-62 LRSM 498/790 00 00 05
498/791 00 04 07
11 Indas Indas Behar-103 RSM 2541 00 04 01




[T &% 3(ii)]

GIESEEIRIE EE RS R IE)

11

1 2 3 4 5 6 7 8 9
2536 00 03 61
2523 00 01 06
2475 00 00 05

LRSM 2642 00 01 93
2646 00 02 16
2641 00 01 15
2521 00 01 42
2522 00 00 05
2637 00 01 52
2636 00 01 80
2513 00 00 15
2634 00 02 70
2635 00 00 12
2510 00 03 90
2628 00 02 74
2629 00 00 60
2643 00 00 96

12 Indas Indas Jot Behar-102 LRSM 1637 00 00 35
1647 00 00 20
1652 00 00 30
1607 00 00 36
1497 00 00 05
1486 00 00 20
1402 00 00 50
1403 00 00 20
1394 00 00 10
1397 00 00 10
564 00 00 05
570 00 00 17
488 00 01 65
438 00 00 45
447 00 00 20
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1 2 3 4 5 6 7 8 9
370 00 00 32

442 00 00 15

13 Indas Indas Khayerbani-99 LRSM 375 00 00 20
315/1112 | 00 01 90

389 00 00 14

14 Indas Indas Kushmuri-98 LRSM 618 00 00 34
616 00 00 70

614 00 00 15

243 00 00 15

232 00 00 50

119 00 00 16

82 00 00 48

8 00 00 17

220/3160 | 00 06 02

15 Indas Indas Dasarathbati-61 LRSM 1242 00 00 32
682 00 00 20

308 00 00 50

148 00 00 06

108 00 00 50

35 00 00 15

16 Indas Indas Karardanga-62 LRSM 677 00 00 58
661 00 00 44

404 00 00 27

395 00 00 16

225 00 00 46

167 00 00 19

170 00 00 27

158 00 00 61

159 00 00 05

108 00 00 16

107 00 00 25




[T &% 3(ii)]

HILT =T TSI AT

13

1 2 3 4 5 6 7 8 9
106 00 00 09
78 00 00 16
17 Indas Indas Jinkara-19 LRSM 23 00 00 66
18 Indas Indas Nandipara-18 LRSM 824 00 00 50
19 Indas Indas Sawntari-17 LRSM 148 00 01 30
20 Indas Indas Raypara-16 LRSM 233 00 00 33
21 Indas Indas Haripur-15 LRSM 193 00 00 30
22 Indas Indas Khosbag-13 RSM 1792 00 00 24
734 00 00 12
727 00 00 14
569 00 00 14
382 00 01 39
663 00 00 36
708/2089 | 00 00 80
572/1960 | 00 00 54
327/1922 | 00 01 36
23 Indas Indas Adpara Kumrul-12 LRSM 2700 00 00 35
2680 00 00 10

2860 00 00 51

2557/2860| 00 03 01
2700/2759| 00 01 89
24 Indas Indas Padua-11 LRSM 509 00 00 52
488 00 00 49
436 00 00 17
448 00 00 46
447 00 00 57
25 Patrasayer Patrasayer Brajanathpur-75 LRSM 234 00 00 72
87 00 00 24
110 00 00 05
321 00 00 05
448 00 00 30
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1 2 3 4 5 6 7 8 9
26 Patrasayer Patrasayer | Shyamsundarpur-70 LRSM 692 00 00 77
694 00 00 15
27 Patrasayer Patrasayer Katora-69 RSM 2280 00 00 10
2133 00 00 15
1414 00 00 41
1214 00 00 50
1215 00 01 00
1216 00 02 00
370/2376 | 00 00 70
370 00 00 60
370/2377 | 00 00 50
377 00 02 30
195 00 00 70
166 00 00 27
3 00 01 05
LRSM 2377 00 03 56
2376 00 02 70
28 Patrasayer Patrasayer Chandalbandi-67 LRSM 1877/2018| 00 04 00
932/2115 | 00 03 30
1871 00 00 10
815 00 00 35
951 00 00 15
975 00 00 20
980 00 00 75
987 00 00 40
29 Patrasayer Patrasayer Belut-59 LRSM 200 00 00 20
30 Patrasayer Patrasayer Panchpara-60 RSM 632 00 01 09
31 Patrasayer Patrasayer Mamudpur-61 LRSM 593 00 00 23
502 00 00 20

[F. No. R-12030/2/2022-OR-I/E-44834]
HARIT KUMAR SHAKYA, Under Secy.
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